CCRAM:

IN THE CENTRAL ADMINISTRATIVE TRISUNML HYDERASAD BENCH HYDERABAD

C.P.NT. 3 /98 in 0,A.ND. D2 /97
Setueon , Df. of 'Urder: 29.1.98
Avclotnde Ghosh

And

«osApplicant,

1. Sri S.S,bopt @i .52
Min.of Food #ry.ec
Kholgezo Merg. New

cretéry to the Sovt., of India,
eing Industries,Panchashegsl 3havan,
Jelihi, -
2, Or..",V.5,%0mevamshi, Director General, Fishery Survey of India,
Jotawala Chambers. Sri P.M.%oad, ngbdl. E
3. Dr.X.P.Philin, Zonsl Director, Fishery Survey of India,
Beach Road, Visakhapatnam.

. s Respondents.,

Mr.V.Venkateswara A&

-4

Counsel for ths applicant

Counsel for the Responden&s- Mr.-

THE HON'3LE SHRI R.34NG: M J5M ¢ MEMBER (A)
THE How'BLE SHRI B8.5.341 PARSMESHWAR o MEM32 (D)

THE TRISUNAL MADE THE FOLLOWIWG DRCZIR:

Heard ML.UoJEqkthSUQrd fap for the applicant and Mr.
V. ﬁb\\yﬂ\CxY\“stfor the respondants, Haralﬁ of the judgmant
dated :\& .4.1997 is to be complied uiﬁh,‘[his para reads as
Pollous:- ) .
"S. Since the rspresentation of the applicant has not
been considered by the respondent NO.Z.'QE feel it appropriate
to direct the sespondent ¥0.2 g consider the same bearing in
mind the principles enunciated by the Calcutta 3ench and Erna-—
kulam 3ench of this Tribunal. The Respondent ND.erhall condider
the representation within a period of 2 months from the date of
recelpt Df acopy of this ordzar and inform the applicant suitably,"
The reply issued tothe applicant has been filed in this case.
The applicant submits that the reply was issued withaut conparing
those cases ard the @rincipkes enunciated by the Calcutta amd Erna-
kulam denches of this Tribunal in T.f,§0.93/87 & 100/B7 diceded on

26.3.1989 and JA,.13(A&N)/92 of Calcutta dench. The respondents are
directed to consider this aspect also and give &n additional reply

to the applicant within 2 period of two months from thz.datsaf
receipt of 2 copy of this order, '

Yi.n the @0ve directi a, the C.P. is closed.
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